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Report of District Collector, Raipur in compliance of the order dated
02.05.2023 and 17.07.2023 passed by Hon’ble National Green Tribunal
in EA No. 04/2023 (CZ) In OA No.78/2016(CZ)
Chhattisgarh Nagrik Sangharsh Samiti Vs State Of CG & Ors.

1. Instant execution application has been filed by the applicant for execution of the
order dated 23.09.2016 passed by the Hon’ble Tribunal in OA No. 78/2026
(CZ) Chhattisgarh Nagrik Sangharsh Samiti Vs Principal Secretary, Nagariya
Prashasan Vibhag, Raipur & ors.

2. Hon’ble National Green Tribunal, Central Bench, Bhopal vide order dated
02.05.2023 and 17.07.2023 in EA No. 04/2023(CZ) Chhattisgarh Nagrik
Sangharsh Samiti Vs State of Chhattisgarh & Ors directed the District Collector,
Raipur to submit a report with respect to the actions taken to comply with the
directions passed by the Hon’ble Tribunal vide order dated 23.09.2016.

3. At the outset, the undersigned tenders his unconditional apology for the
inadvertent delay in filing the compliance report before the Hon’ble Tribunal. It
is humbly submitted that the undersigned has the highest regard for the orders
passed by the Hon’ble tribunal and has taken effective steps to comply with the
directions passed by the Hon’ble Tribunal.

4. The actions taken by the district administration for compliance of the directions
dated 23.09.2026 passed by the Hon’ble Tribunal in OA 78/2016 are as
follows:-

1. Erection of pandals and welcome gates —
In compliance of the directions passed by the Hon’ble Tribunal, District
Administration has initiated actions against the persons erecting puja
pandals and welcome gates in violation of the directions passed by the
Hon’ble Supreme Court, Hon’ble High Court and Hon’ble NGT from
time to time. The local administration and police officers have been
directed to keep a check on such pandals and welcome gates during the
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festive season. Action was initiated against two societies for erecting
pandals and welcome gates in violation of directions of courts. Copy of
notices dated 24.09.2022 have been enclosed as Annexure R-2

In furtherance to the directions passed by the Hon’ble Tribunal with
respect to the compliance of Noise Pollution (Regulation and Control)
Rules 2000, the State Government has also issued orders dated
06.03.2010, 28.12.2015 and 04.01.2016 for ensuring effective
implementation of the Noise Rules in the State. The undersigned has been
taking the required measures for compliance of the above stated orders.
The State Government Orders dated 06.03.2010, 28.12.2015 and
04.01.2016 have been enclosed herewith as Annexure R-3 (COLLY)

The undersigned has issued letter dated 20.05.2022 directing all the Sub-
Divisional Magistrates and all Police Station in-charges to initiate actions
against the persons using loudspeakers without permissions. Copy of
letter dated 20.05.2022 has been enclosed as Annexure R-4.

05 inspections teams were constituted vide order dated 23.03.2022 to
carry out spot inspections from time to time in order to ensure the
compliance of Noise Rules 2000. Annexure R-5.

05 inspections teams were constituted vide order dated 13.01.2017 to
carry out spot inspections from time to time in order to ensure the
compliance of Noise Rules 2000. Annexure R-6.

The undersigned wrote a letter dated 06.10.2021 to Superintendent of
Police, Raipur to comply with the directions of the Hon’ble High Court of
CG at Bilaspur passed in WP 112/2016 order dated 06.12.2016.
Annexure R-7.

05 inspection teams were constituted vide order dated 30.12.2022 to
control noise pollution from time to time in order to ensure the
compliance of Noise Rules 2000. Annexure R-8.
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The office of Deputy Inspector General of Police and Senior
Superintendent of Police, District Raipur has made 149 cases between
01.10.2022 to 31.05.2023 against the accused under Kolahal Adhiniyam
and Motor Vehicle Act. The list is enclosed here as Annexure R-9.

The undersigned vide order dated 23.03.2023 banned the use of
loudspeakers without prior written permission till further orders.
Annexure R-10.

According to the report received by the Police Department. Following
action has been taken —

a) 91 matters were registered in the year 2017, 45 matters were registered
in the year 2018, 34 matters were registered in the year 2019 against
playing Sound Box, DJ etc.

b) From January 2023 to July 2023 a sum of Rs 40,000/- Summons fee
was collected against the Pressure horn under Motor Vehicle Act.

¢) From January 2023 to July 2023, 121 matters were registered against
modified silencer causing noise pollution and a sum of Rs 6,08,500/-
Summons fee was collected.

Annexure R-11 (Page 01 to Page 17)

In compliance with the order dated 17.07.2023 of the Hon’ble Court, the
report issued by the Regional Officer, Chhattisgarh Environment
Conservation Board, dated 21.07.2023 regarding Noise Pollution and Air
Pollution is enclosed as Annexure R-12.

05 teams were constituted vide order dated 18.10.2022 in compliance to
the order passed by Hon’ble National Green Tribunal, Principal Bench
New Delhi with respect to firecrackers. The teams have been ordered to
ensure necessary action while establishing necessary coordination in their
respective police station area while continuously checking the firecracker
shop/ site located. Annexure R-13.
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xiii. At the time of festivals, the firecracker traders are called by the
undersigned and they are informed about the instructions of the Hon’ble
Court and the Government and are directed to follow it.

It is most humbly prayed that the undersigned has been taking efforts to comply with
the directions passed by the Hon’ble Tribunal. The undersigned begs to plead apology
for the delay in filing of the said report. Hon’ble Tribunal may kindly be pleased to

take the above stated compliance report on record.

A

District Collector
Raipur, Chhattisgarh
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. Annexure —[V

Format of Report : Deepawali Monitoring 2020

Ja

> @

Latitude & Longitude
Climate/Meteorology
Population

Major Land use

Monitoring Location :

« Map showing all monitoring location of the city
« Description of monitoring site : Area/Zone : Residential, Commercial & Silence
* Activities around the monitoring location/Sources of Noise Pollution.

Mata]Observations :
Noise Level during Deepawali festival 2020 : Near AIIMS, GE Road, Raipur

| Location : Near AIIMS Pre-Deepawali Day (09.11.2020) Deepawali Day (14.11.2020)
| Hospital, Tatibandh,
| Raipur
Time Duration Lmin Lmax | LeqdB(A) | Lmin Lmax Leq dB(A)
18:00 Hrs.to 19:00 Hrs. | 52.4 69.0 66.0 | 649 71.8 69.2
{ 19:00 Hrs.t020:00 Hrs. | 57.9 67.1 67.1 56.7 89.2 70.9
{ 20:00 Hrs. to 21:00 Hrs. 64.9 71.8 69.2 53.8 724 334
! 21:00 Hrs. to 22:00 Hrs. 56.5 79.3 66.4 52.9 81.7 723
22:00 Hrs. t0 23:00 Hrs. | 42.0 68.1 54,2 50.2 57.8 37.8
{ 23:00 Hrs.t0 24:00 Hrs. | 52.0 62.2 52.0 45.1 58.8 6.8
=% Noise Level during Deepawali festival 2020 : City Kotwali, Raipur
Location : City Kotwali, [ Pre-Deepawali Day (09.11.2020) Deepawali Day (14.11.2020)
Raipur
Time Duration Lmin | Lmax | LeqdB(A) Lmin Lmax Leq dB(A)
*18:00 Hrs. 10 19:00 Hrs, | 56.0 69.3 69.3 09.5 83.3 09.9
19:00 Hrs. t0 20:00 Hrs. | 56.7 89.2 70.9 53.1 71.6 76.8
20:00 Hrs. 10 21:00 Hrs, | 56.3 91.3 70.3 65.3 93.2 §9.3
| 21:00 Hrs. 10 22:00 Hrs, | 59.4 78.4 76.7 55.7 80.8 M.
22:00 Hrs. 10 23;00 Hrs, | 64.9 71.8 69.2 613 , 71.8 71.6
23:00 Hrs, 10 24:00 Hrs. | 58.7 67.9 08.8 46.0 62.9 324
-<2‘z4 o Y=
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ali festival 2020

Shankar Nagar, Raipur

[} ar P l ‘D 3 H /{ H -

Shankar | Pre-Deepawali Day (09.11:2020) Decpawali Day (14,11 2020y
~“Time Duration Lmin Lmax Leq dB(A) I i TS
SO0 Hs. 0 19:00 Hrs. [ 61.6 | 793 65.1 663 918 o
700 Hrs. 10 20:00 Hrs. | 56.6 74.2 56.6 55.3 70.9 709
00 Hrs. 10 21:00 Hrs. | 44.1 74.8 72.0 64.9 83.9 742
00 Hrs. 10 22:00 Hrs. | 71.3 81.1 79.0 77.2 79.0 71.1
2700 Hrs o 23:00 Hrs. 58.7 67.9 68.8 64.4 87.9 631
00 Hrs. 0 24:00 Hrs. | 56.5 79.3 66.4 49.6 3.1 55.8

S
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Annexure -V
Ambient Air Quality monitoring data during Decpawali festival (07.11.2020 10 21.) 1.2020):
Data/Observations :
Name of the location : i
= AIIMS, Raipur (C.G.) e /ﬁcd Nc.w Parameters !4,
S NO; PMjo PM; s McalsinPM, | IER o s 3
(ug/m’) | (ug/m’) (ng/m’) (ng/m’) [P (ug/m) [ Ni(ng) | As (nymc) LAl gm) [ Ba(ugm)| Fe(ug/m)
07.11.2020 | 07.31 10.76 | 3533 1604_| 0.3 | ND. | ou92 | MD- DOD: ofs
05112020 | 0833 | 1245 | 3766 | 2048 | o0z | Wb, | oze | 001 | ND- | 0%
09112020 | 0970 | 1577 | 4100 | 2587 | 028 | Wb | oz | 08| ND- | 09
10112020 | 0759 | 1582 | 3666 | 2154 | 0056 | ND. | wigg | 0020 | ND. | 007
11.11.2020 |  09.20 14.58 37.33 21.88 0.044 ND, | om0 | 0047 N.D. 0.071
12.11.2020 | 09.64 15.82 35.66 25.61 0.164 | ND. | 0064 | 0053 N.D. 0.018
13.11.2020 | 09.88 18.17 39.66 28.91 0.039 | ND. | o688 | 0058 N.D. 0.053
14.11.2020 [ 12.66 21.66 56.66 55.40 0.553 | ND. | 2012 | 0069 N.D. 0.192
15.11.2020 | 11.22 19.13 47.66 29.98 0.383 N.D. 0.960 0.065 N.D. 0.061
16.11.2020 | 09.84 18.58 48.66 27.65 0.143 N.D. 0.792 0.055 N.D. 0.056
17.11.2020 | 1021 17.68 50.33 27.65 0.177 | ND. | 0602 | 0.047 N.D. 0.036
18.11.2020 | 09.89 17.92 51.0 28.16 0.138 | ND. 0375 N.D. N.D. ‘| 0033
19.11.2020 | 10.38 20.11 50.66 27.97 0215 | ND. | 0370 N.D. N.D. 0.020
20.11.2020 | 10.10 18.81 52.00 27.33 0302 | ND. | 0388 ND. N.D. 0.031
21112020 | 1032 19.05 53.66 30.22 0.104 | ND. [ 0.24 N.D. N.D. 0.026

* All values (24 hourly Avg.) are in pg/m’

Interpretation of Ambient Air Quality Data/Results :

Report the compliance of the air pollutants concentration with standard limits for that area. Il there is increase or decrease of pollutant concentration in
that area, note the causes affecting air pollutants concentration.

Name & Signaturc of ] } _ R \/
Official on Duty : véf/ \G’/ W A\
Lab Aud. Lab Asst. Chelnist Cliemist 1 =~Xlist cientist

T minn nertains Lo the monitoring activity.
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Annesure -V

mwprzztion of Ambient Air Quality Data/Results :

— —————

. oy
Nata Obsemvations !
| \a .:\\_" the '._oc‘.\‘h\:;\ \:n».\_KV\_\i\'\ .ilg. .R‘.n[\m (C.G) S
S\‘_:.:--, ~ N(\_._ ) ]\;\f::\ E"ll"|‘}|"?\'|l:£:£.)'_“q'pr-\ - - T’r_f':—‘—‘—’—?&ﬁn ?:::\;u‘mc:cr;
ol | WM& m’) (ng/m" (llll"m.‘) T I.‘T\—;‘L.Mh\;?h":‘lr' —— : I -‘-.’ "!-L;Tfld—(;;;l:'f"m‘)" : Fe
T | — T . .._(L‘Sﬂ’_, ')y , (m:."u;'; , Alquzm l’,; ! r"i:‘j’l"_"")
—— = e 33 25.71 0.084 ND. T g sl = N.D. | 0.065
R0 NED 722 | 38.66 2436 | 0057 | ND. oy ——mms— ND. | 0079
— (ST 1347 | 2320 | 45066 30.41 0.047 ND. ] S 'm'; N.D. | 0.033
. 1044 11802 | 3166 2034 | 0015 | Nb | o 1:?'~—:)g—:-( ND. | 0029
2020 1237 | 1906 3933 25.28 0.056 ND. | 0148-:‘%5.- N.D 0.028
S 11.2020 12272 | 19.26 4333 33.58 0.116 ND. | 0193 u.m;) <D, 0.030
S11.2020 1692 | 2285 5133 3925 | 0.031 ND. | 033 T ood N.D. 0.046
=11.2020 19.77 | 2855 71.66 50.55 | 0.056 N.D. | 3433 6T WD, | 0070
$112020 | 1520 | 1943 53.00 47.06 0.025 N.D 3608 ' 00ss | N.D. | 9.031 |
£112020 | 1878 | 2035 5433 43.38 0.030 N.D. 1290 | 0.047 N.D. 0.032
7.11.2020 16.55 | 2029 51.66 45.77 0.034 N.D 0472 | 0017 | N.D. 0.026 |
$I1.2020 | 1765 | 1977 56.66 46.72 0.039 N.D 0265 | 010 | N.D. | 0030
SH12020 | 1521 | 16.69 S5.00 339 [ 0122 ND [ I8 h 0ol TN T T ooz
11320 1862 | 18%7 57.00 46.32 0.031 ND. | o182 | 00X N.D. | 008
- 11.2020 1632 | 18.01 S8.33 47.54 0.389 N.D 0.168 | 0.0+ N.D. | 0020
A nalues (22 hourly Avel) are in pp/m’ e T -

eouT the compliance of the air pollutants concentration with standard limits for that srea 1 there s increase or decreane of pullutant

- —— -t

Any other Inform

seamz & Signzture of Official on
Doty -

: 3

Lab Aud.

1ztion pertzins to the monitoring activity.

o in that arez note the couses allecting air pollutants concentration.

Lab Asst.

\.E\.f - |

Chen

iAS'[ i\

- U
1~

L‘ﬁcgninl )

| SIS
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AnNnexure =«

Ambient Air Quality monitoring data during Deepawali festival (07.11.2020 1o 21 11 2020y-

Data/Observations -
Name of the location : District hospital Pandri. Raipur (C.G.) __—_ -__—__-’:/'ﬁ oosed New Parameters
Date Regulatory parameters - . -'—3——\.“_{3‘3 Y PVi=
SO; l NO; PM, PM;e | Metals in P | TEEE e
(ug/m’) | (uym’) |((pgm) |@gm’) [ Po | N Aas | AL AR R
| | (uwm') (nem’) nem’) | (uzm) (pefm) ) (pe/m’)
07.11.2020 0833 | 07.13 | 3633 | 1858 | 0.033 .0 017 | 0017 | ND. | 0072
08.11.2020 10.80 1797 | 4266 | 2140 | 0026 | noD 0oss | 0023 | NDO. | 0035
09.11.2020 15.20 2448 | 4433 3026 | 0028 | ND. | 0122 | 0030 | ND. | 0112 |
10.11.2020 1423 | 2390 | 3166 | 17.69 | 0069 | ®p. | o70: | 0025 | MN.D. | 0048 |
11.11.2020 1605 | 2236 | 3839 | 2983 | 0076 | mD. | 0512 | 003+ N.D. | 0.091 |
12.11.2020 15.96 2038 | 4933 | 2238 | 0.072 N.D 0758 | 0.017 N.D. | 0.063 |
13.11.2020 16.94 2425 | 5366 | 37.11 0085 | ~ND. | 0992 | 0010 | ND. | 0070
14.11.2020 17.46 26.65 | 6533 | 47.39 | 0.300 ND. | 2133 | 0070 | ND. | 0.135 |
15.11.2020 18.24 2347 | 51.00 | 3926 | 0221 NO. | 1792 | 0063 | N.D. | 0.070
16.11.2020 20.73 2559 | 51.66 | 36.67 | 0.070 ND. | 1760 | 0.033 | N.D. | 0.062
17.11.2020 16.33 22.96 | 5266 | 34.87 | 0035 | mD. | 038 | 0.020 | N.D. | 0.027
18.11.2020 17.66 2309 | 5366 | 37.56 | 0038 | mD. | 0512 | 0017 | ND. | 0.025
19.11.2020 18.81 24.58 53.33 33.16 0010 | mND. | 0192 | 0030 | ND. | 0012
20.11.2020 17.68 2423 | 54.66 | 3581 0.189 | nD. | 0208 | 0020 | wN.D. 0.018
21.11.2020 16.36 23.02 | 5533 | 31.65 | 0.095 | nb. | 00s0 | 0015 | NbD 0.022
* All values (24 hourly Avg.) are in pg/m’

Interpretation of Ambient Air Quality Data/Results :

Report the compliance of the air pollutants concentration with standard limits for that arca. [ there is increase or decrease of pollutant
concentration in that area, note the causes afTecting air pollutants concentration.

Name & Signature of Official
on Duty :

Lab Aud.

Lab Asst.

Chemist | Clienist

Any other Information pertains to the monitoring activity.
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Annexure -1V
Format of Report : Deepawali Monitoring 2021
» Latitude & Longitude
» Climate/Mctcorology

« DPopulation
« Major Land use

onitoring Location :
» Map showing all monitoring location of the city

o Description of monitoring site : Area/Zone : Residential, Commercial & Silence
« Activities around the monitoring location/Sources of Noise Pollution.

ta/Observations :

yise Level during Deepawali festival 2021 :

cation : Near AIIMS Pre-Deepawali Day (29.10.2021) Decpawali Day (04.11.2021)
»spital, Tatibandh, :
1pur
ea/Zone - Silence o

Time Duration Lmin Lmax Leq dB(A) Lmin l.max l.eq dB(A)
8:00 Hrs. to 19:00 Hrs. | 40.8 70.0 51,7 51.5 73.3 733
9:00 Hrs. t0 20:00 Hrs. | 54.4 71.1 57.4 510 | 664 608
0:00 Hrs.t021:00 Hrs. | 38.7 64.7 54,8 60.7 89.1 | 689
"1:00 Hrs. t0 22:00 Hrs. | 60.0 61.3 60.0 58.0 74.7 706
12:00 Hrs. to 23:00 Hrs. | 44.4 67.4 49.0 56.6 79.2 T 604
13:00 Hrs. to 24:00 Hrs. | 41.8 70.4 43.0 45. |_____::5'_§.}<:‘ T 16.8

Noise Level during Deepawal.i festival 2021 :

_ocation : City Kotwali, | Pre-Deepawali Day (29.10.2021) Deepawali Day (04.11.2021)
Raipur
Area/Zone - Commercial : . = :

Time Duration Lmin Lmax L.eq dB(A) Lmin . L.max ___!._;q_d]_%( \)
18:00 Hrs. to 19:00 Hrs. | 55.6 70.2 65.4 563|913 703 |
19:00 Hrs. 1020:00 Hrs, | 59.3 | 88.7 735 555 | s | sed
20:00 Hrs. 1021:00 Hrs. | 60.6 84.9 753 | 653 | 0.:».; o 89.3
21:00 Hrs. 10 22:00 Hrs. | 51.6 62.4 613 | 64 0.:.4‘ 0.
22:00 Hrs. to 23:00 Hrs. | 53.8 70,1 596 ___g_o_._s'__’_. - s;ﬁ i 7 | II

_23:00 Hrs. 10 24:00 Hrs. | 49.7 66.0 55.0 22 | R
= A N
L
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Noise Level during Deepawali festival 2021 -

Location :  Shankar
Nagar, Raipur
Arca’Zone - Residential

Pre-Deepawali Day (29.10.2021) [

Decpawali Day (04.1 1.2021)

Time Duration Lmin | Lmax | LeqdB(A) | Lmin | Lmax | LegdB(A)
18:00 Hrs. to 19:00 Hrs. | 45.0 76.3 58.0 576 | 727 | 67.7
19-:00 Hrs. to 20:00 Hrs. | 40.9 64.3 59.7 54.5 755 | 755

[ 20:00 Hrs. t0 21:00 Hrs. | 55.7 72.9 62.1 77.2 79.0 777
31-00 Hrs. to 22:00 Hrs. | 54.2 79.9 66.6 574 919 68.0
37-00 Hrs. 10 23:00 Hrs. | 52.3 64.7 52.3 55.8 77.6 626
33-00 Hrs. to 24:00 Hrs. | 39.4 62.6 46.2 53.9 683 562 N
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Name of the location : AIIMS, Raipur (C.G.)

28.10.2021 10 11.11.2021):

Revised Annexure -V

Date = == 0N chul;&;&paramclcm ‘ Fropased New Pammelcrsj
ugm) | wem) | pgm) | (ue/m) Pb (ug/a) Mg‘l“(sn'g'}:";"nl - l \dctgls(m;:;s e
55702021 | 1214 | 1788 | 4533 26.14 0.055 ND. l—s("g’"" | A'Q‘%’mf—] == o
59102021 | 1.8 14.50 4733 25.62 0.070 ND. | Np ND’ [ ND. 0061 |
30.10.2021 | 11.40 14.72 48.33 28.82 0.150 ND. | N ~D_ il ND- 0.054
31102021 | 1478 | 1726 | 52.00 3041 0.082 N.D. ND. ND. ®[] N.D- 0.063
01.11.2021 | 1444 16.55 54.33 27.63 0.123 N.D. N.D. ND. ] N.D. 0.079
02112021 | 1333 | 1622 | 54.00 2839 0.027 ND. 0034 | 0089 =i N.D- 0.04
03.11.2021 | 14.09 18.70 53.66 29.07 0.072 N.D. 0.176 '1 0154 @l N.D. 0.206
04.11.2021 | 12.89 2231 59.33 36.14 0.758 N.D. 62 | 0238 ]| ND. 0088
05.11.2021 | 13.71 19.45 55.00 32.02 0.462 ND. | 0248 | 0213 3] N 0.062
06.112021 | 15.20 18.90 52.00 29.93 0.221 ND. | ND. | ~D. @] NoD. 0.124
07.11.2021 | 11.02 16.53 49.66 2931 0.182 ND. | ND. | ND. @l N.D. 0.064
08.11.2021 | 10.67 17.23 54.00 28.57 0.164 ND. | ND. | ~D. @ NoD. 0.052
09.11.2021 | 1271 18.64 53.33 28.06 0.135 ND. | ND. | ~D. @) NbD. 0.034
10.11.2021 | 13.91 18.81 54.00 26.94 0.346 ND. | ND. ! ND.=| ND. 0.066
11.112021 | 15.15 17.36 54.66 31.16 0246 | ND. | ND. | ND. 3 ND. 0.054
* All values (24 hourly Avg.) are in pg/m’ ,;;g\: |
Interpretation of Ambient Air Quality Data/Results : !’

Report the compliance of the air pollutants concentration with standard limits for that area. If there is increase or decrease ot ponu(am

concentration in that area, note the causes affecting air pollutants concentration.

Any other Information pertains to the monitoring activity.

f

Name & Signature of Official on Duty :

Laﬁ

(%

Cht.mlSl

e

Jr. Scientist

Wo

Scientist
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Data/Qbservations :
Name of the location : CITY KOTWALL Raipur (( T T S
Repulator A ———
G _TO:! NO:\ PM"’\ PML? S o Metals in PM,» Fyop .Ld:&v:—?i%gﬁn—\s‘;
| (ppjm) (“gll}t) (pg/:n') (ng/m) Pb (u/m”) Ni (ng/m’) As(ngm’y | Allug/er) ‘{c{;-“ .;_:/;s-)’—‘—_\-— | Felpym') |
i:s_m.gog || 08.95 16.33 [ 47.33 | 29.97 0.145 N.D. ND. T 0078 —
502021 | 0835 | 1680 [ 4835 | 29.5] 0.137 ND. ND. | Np I 0.065
“joa0an | 1SS | 1727 | 4933 | 26.07 0.168 N.D. ND. | WD, w
02001 | 1446 [ 19.08 | 50.00 | 22.69 0.178 ND. ND. | Nb. | I 009
a0l | 1610 | 2069 [ 5266 [ 27.02 0.328 ND. N.D. ND. \ q,rn;_.
“STa0er | 1822 | 2616 [ 53.66 | 34.33 0.898 N.D. 0.124 0,046 ~/,.D,—"’rg 0.051
a0l | 1628 2093 | 51.33 [ 4047 0.916 ND. 0.462 0124 —ND. | o0ii6 |
200 1994 28.88 | 75.00 | 51.37 1.246 N.D. 1.268 0363 —HND. | 0260 |
o001 | 1558 | 1816 | 64.33 | 47.12 0.516 N.D. 0.824 0234 | . ND. | 0428 |
w201 1674 | 1930 [ 57.00 | 4845 0.564 N.D. 0.464 ND. — N.D. 0.064
@ 1535 | 1860 | 5333 | 47.14 0.234 ND. ND. ND. | 5 .ND. 0.055
om | 1748 | 20.04 [ 53.00 | 45.09 0.128 N.D. N.D. N.D. N.D. 0.078
0112021 | 1595 17.63 | 57.66 46.58 0.111 N.D. N.D. ND. ND. | 0064 |
o0 1857 | 19.10 | 55.66 | 4841 0.234 N.D. N.D. N.D. " N.D. | 0055 |
naiz02 | 1744 | 17.26 | 57.00 | 47.26 0.168 N.D. N.D. ND. | N.D. | 0045 |
* Allvzluss (24 hourly Ave.) are in pg/m’ : a

interpretation of Ambient Air Quality Data/Results :

Repon the compliance of the air pollutants concentration with standard limits for that area. If there is increase or decrease of pollutant

concentrztion in that area, nole the causes affecting air pollutants concentration.

Any other Information pertains to the monitoring activity.

\ame & Signature of Official on Duty :

Lﬁéssl.

——
|

YL

Chemist

A

Jr. Scientist

2

Scientist

—
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Ambient Air Quality monitoring data during Deepawali festival (28.10.2021 to 11.11.2021): w“:_—-——
Data/Obscrvations :
~ Name of the location : District Hospital, Raipur (C.G.) — Mg
\ a Date Regulatory paramelers Proposed New Parameters
SO; NO; | PMy PM 5 Metals in PMio Metaliin PMas b
wem’) | um’) | gmdy | gm) [PoGgm) | Niagm) | Astgm) | AlGgm) | Baugm) | Felugn)
28.10.2021 | 13.87 | 16.67 | 47.33 28.95 0.628 N.D. N.D. N.D. 41 N.D. e
20102021 | 11.02 | 17.79 | 45.66 | 3039 0.920 N.D. N.D. ND. |.. N-D. D08
30.102021 | 1329 | 23.10 | 4833 | 2726 0.536 N.D. N.D. N.D. |ii N.D. Loy
31.102021 | 1294 | 2351 | 4933 | 24.07 0.438 ND. N.D. ND. |Ef ND- e
01112021 | 1899 | 2246 | 4733 | 3329 0.435 N.D. N.D. NB.  {[E8 ND- e
02112021 | 1523 | 13.67 | 4933 | 28.69 0.560 N.D. - 0.116 0.068 § N.D. 0158
[03.112021 | 1594 | 23.60 | 5166 | 3798 0.703 N.D. 0.138 0.094 -J&d N.D. L
|0an2021 | 1747 | 26.67 | 66.33 48.34 1.642 N.D. 0.646 0034 |&& ND-. 0“7“:6
05012021 | 1671 | 2247 | 5233 | 38.67 0.437 N.D. 0.252 ND. @i N-D- 0.088
06.11.2021 | 19.15 | 24.42 | 57.00 36.23 0.421 N.D. 0.121 N.D. °. N.D. 0.0+6
07.112021 | 14.62 | 20.74 | 51.00 | 35.87 0.182 N.D. N.D. ND. |- ND. 0.078
08.11.2021 | 1652 | 21.49 | 53.33 40.54 0.164 N.D. N.D. N.D. . N.D. 00550
09.11.2021 | 16.13 | 20.98 | 53.00 3541 0.135 N.D. N.D. ND. |1 N.D. 002
10.112021 | 17.66 | 2445 | 54.66 47.42 0.346 N.D. ND. | ND. . N.D. 0022
11112021 | 1425 | 2134 | 5533 4132 0.246 N.D. ND. | ND. |©. ND. 00c2
* All values (24 hourly Avg.) are in pg/m”

Interpretation of Ambient Air Quality Data/Results :

Repon the compliance of the air pollutants concentration with standard limits for that area.’If there is increase or decrease of pdllumm
concentration in that area, note the causes affecting air pollutants concentration.

——y—————

Any other Information pertains to the monitoring activity.

N/
k . Neme & Signare of Official on Duty 1 Q//(/ \cj{"' ‘FJ};’ y =
R L:ll%r Chemist Jr. Scientist Sciznts
b}
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Annexure -I\/

Format of Report ; Deepawali Monitoring 2022

Latitude & Longitude
Climate/Meteorology
Population

Major Land use

iitoring Location :
Map showing all monitoring location of the city
Description of monitoring site : Area/Zone : Residential, Commercial & Silence
Activities around the monitoring location/Sources of Noise Pollution.

/Observations :
Noise Level during Deepawali festival 2022 :

ion : Near AIIMS Pre-Deepawali Day (18.10.2022) Deepawali Day (24.10.2022)
ital, Tatibandh,

Ir

Time Duration Lmin Lmax | LeqdB(A) | Lmin Lmax Leq dB(A)
0 Hrs. to 19:00 Hrs. 65.5 82.1 68.1 52.1 69.1 56.4
0 Hrs. t0 20:00 Hrs. 53.8 68.1 56.5 64.8 173 71.4
0 Hrs. 10 21:00 Hrs. 56.5 77.8 66.7 50.6 76.2 73.6
10 Hrs. to 22:00 Hrs. 49.0 57.0 55.6 56.3 82.0 15:7
)0 Hrs. to 23:00 Hrs. 52.3 60.9 523 63.0 83.2 72.0
10 Hrs. to 24:00 Hrs. 45.1 58.8 46.8 44 .4 67.4 49.0

Noise Level during Deepawali festival 2022 :

tion : City Kotwali, | Pre-Deepawali Day (18.10.2022) Deepawali Day (24.10.2022)

ur

Time Duration Lmin | Lmax | LeqdB(A) Lmin Lmax ‘Leq dB(A)
)0 Hrs. 1o 19:00 Hrs. | 504 73.4 59.1 56.6 69.8 63.2
)0 Hrs. 10 20:00 Hrs. | 59.8 70.0 63.0 52.0 80.7 79.9
J0 Hrs. 102):00 Hrs. | 58.2 76.9 64.2 74.9 89.1 81.1
J0 Hrs, 10 22:00 Hrs. | 55.4 71.6 55.4 57.1 93.8 93.82
)0 Hrs, 10 23:00 Hrs. | 56.6 70.0 59.5 57.8 79.5 719
)0 Hrs. 10 24:00 Hrs. | 57.0 63.7 57.0 55.4 71.6 54.69

4 i~ @J\‘
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- Annexure -1V

Format of Report : Deepawali Monitoring 2022

Latitude & Longitude
Climate/Meteorology
Population

Major Land use

iitoring Location :
Map showing all monitoring location of the city
Description of monitoring site : Area/Zone : Residential, Commercial & Silence
Activities around the monitoring location/Sources of Noise Pollution.

/Observations :
Noise Level during Deepawali festival 2022 :
ion : Near A[IMS Pre-Deepawali Day (18.10.2022) Deepawali Day (24.10.2022)
ital, Tatibandh,
1r
Time Duration Lmin Lmax | LeqdB(A) Lmin Lmax Leq dB(A)
0 Hrs. to 19:00 Hrs. 65.5 82.1 68.1 52,1 69.1 56.4
0 Hrs. t0 20:00 Hrs. | 53.8 68.1 56.5 64.8 775 714
0 Hrs. to 21:00 Hrs. | 56.5 77.8 66.7 50.6 76.2 73.6
10 Hrs. to 22:00 Hrs. | 49.0 57.0 55.6 56.3 82.0 75.7
10 Hrs. to 23:00 Hrs. 52,3 60.9 323 63.0 83.2 72.0
10 Hrs. to 24:00 Hrs. 45.1 58.8 46.8 44.4 67.4 49.0
Noise Level during Deepawali festival 2022 :
tion : City Kotwali, Pre-Deepawali Day (18.10.2022) Deepawali Day (24.10.2022)
ur
Time Duration Lmin | Lmax | LeqdB(A) Lmin Lmax ‘Leq dB(A)
)0 Hrs. to 19:00 Hrs. | 50.4 73.4 59.1 56.6 69.8 63.2
)0 Hrs. t0 20:00 Hrs. | 59.8 70.0 63.0 52.0 80.7 79.9
)0 Hrs. t02):00 Hrs. | 58.2 76.9 64.2 74.9 89.1 81.1
)0 Hrs. 10 22:00 Hrs, | 55.4 71.6 554 57.1 93.8 93.82
)0 Hrs. 10 23:00 Hrs. | 56.6 70.0 59.5 57.8 79.5 119
)0 Hrs. t0 24:00 Hrs. | 57.0 63.7 57.0 55.4 71.6 54.69

4 G ¥ QM
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Noise Level during Deepawali festival 2022

stion @ Shankar | Pre-Deepawali Day (18.10.2022) Decpawali Day (24.10.2022)
zar. Raipur
Time Duration Lmin Lmax Leq dB(A) Lmin L max Leq dB(A)
300 Hrs. to 19:00 Hrs. 52.6 69.7 52.6 55.6 71.2 58.2
3-00 Hrs. to 20:00 Hrs. 554 71.6 554 554 79.2 65.5
00 Hrs. 10 21:00 Hrs. | 54.8 70.2 59.1 534 95.4 79.7
7-00 Hrs. 10 22:00 Hrs. 54.5 79.6 58.6 57:1 81.6 81.]
SO0 Hrs. 1023:00 Hrs. | 60.0 61.3 60.6 56.3 73.1 73.1
00 Bis. 102400 Hrs. | 45.1 58.8 48.8 45.0 76.3 58.0
e 4w QY
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Reviscd Annexure -V

Ambient Air Quality monitoring data during Deepawali festival (17.10.2022 t0 3 1.10.2022):

Data/Observations :

f.\'j:incoﬁhc location : City Kotwali, Raipur (C.G.)

| Date Regulatory paramelers Proposed chv Parameters

A PMyg PM:, SO, NO, Metals in PMyo Metals in PM; 5

% wem) | (m)) | em’) | (um?) [Pb(ug/m’) [ Ni(ng/m’) | As(ng/m’) | Al(ug/m’) Ba (pe/m’) [ Fe(ug/m’)

(17102022 | 57.61 1939 | 09.68 | 11.48 0.017 N.D. N.D. N.D. N.D. 0.028

| 18102022 | 61.00 34,14 14.40 | 2329 0.048 N.D. N.D. N.D. N.D. 0.054
[19.102022 | 62.66 39.14 1538 | 24.32 0.045 N.D. N.D. N.D. N.D. 0.063

720102022 | 66.66 | 4427 | 1648 | 25.62 0.048 N.D. N.D. N.D. ND. 0.043

| 21.102022 | 68.33 47.18 | 17.44 | 26.61 0.056 N.D. N.D. N.D. N.D. 0.049

722102022 | 7133 4922 | 18.19 | 27.73 0.092 N.D. 0.02 0.073 N.D. 0.135

23102022 | 73.00 5222 | 1897 | 2850 0.098 N.D. 0.04 0.098 N.D. 0.261

124102022 | 76.82 54.78 | 2011 | 29.23 0.963 N.D. 0.39 0.663 N.D. 0.866

| 25102022 | 7433 53.21 18.98 | 28.39 0.804 N.D. 0.25 0.572 N.D. 0.642 |

| 26102022 | 72.66 5233 | 17.83 | 2739 0.762 N.D. 0.18 0.254 N.D. 0512 |

1727102022 | 70.66 5110 | 1649 | 2638 0.562 N.D. N.D. N.D. ND. 0418 |
28.102022 | 69.33 4905 | 1538 | 2545 0.484 N.D. N.D. N.D. ND. | 0322 |

| 20102022 | 67.33 4728 | 1441 | 24.66 0.354 N.D. N.D. N.D. ND. | ND. |

130102022 | 65.00 4223 | 1365 | 23.56 0.085 N.D. N.D. ND. | ND. | ND. |

131102022 | 64.00 | 3844 [ 1254 | 2248 | 0.068 N.D. N.D. N.D. ND. | ND. |

Interpretation of Ambient Air Quality Data/Results :

Report the compliance of the air pollutants concentration with standard limits for that area. If there is increase or decrease of pollutant
concentrztion in that area, note the causes affecting air pollutants concentration.

Any other Information pertains to the monitoring activity.

fo~ o > \4
Lab Aud. %ﬁ) Assl. Chemist \ Jr. Scc>tbl \ S&ﬁsl l

| Name & Signature of Official on Duty :
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Revised Annexure -V
Ambient Air Quality monitoring data during Deepawali festival (17.10.2022 to 31 10.2022):

Data/Observations :
Name of the location : AIIMS, Raipur (C.G.)
[~ Date Regulatory parameters Proposed ch"’ Parameters
PMug PM: 5 SO, NO, Metals in PMio Metals in PM, 5
s g | @em) | @gm)| on’) [Toagm) [ Niegm) | As@gm) | AlQym) [ Bapgm) | Feligm)
17.10.2022 | 59.00 18.13 1030 | 1526 N.D. N.D. N.D. N.D. N.D. N.D.
18.10.2022 | 53.00 22.03 10.05 | 16.16 ND. N.D. N.D. N.D. N.D. N.D.
19.10.2022 | 55.33 25.43 10.62 17.39 0.031 N.D. N.D. N.D. N.D. N.D.
20.102022 | 6133 28.65 11.37 18.12 0.028 N.D. N.D. N.D. N.D. 0.038
21.102022 | 5833 3135 | 1159 | 20.13 0.022 N.D. N.D. N.D. N.D. 0.052
22.10.2022 | 6033 35.18 12.15 | 21.00 0.045 N.D. N.D. N.D. N.D. 0.083
25.10.2022 61.00 37.19 12.87 21.79 0.063 N.D. 0.01 0.042 N.D. 0.185
24.10.2022 62.33 38.56 13.32 22.53 0.708 N.D. 0.24 0.469 N.D. 0.648
25.102022 61.00 36.42 12.89 21.94 0.662 N.D. 0.18 0.438 N.D. 0.537
26.10.2022 59.66 3433 12.30 21.18 0.386 N.D. 0.04 0.183 N.D. 0.175
27.10.2022 60.00 36.88 12.94 20.52 0.315 N.D. N.D. N.D. N.D. 0.162
28.10.2022 54.66 34.13 11.39 19.99 0.248 N.D. N.D. N.D. N.D. N.D.
29.10.2022 56.33 35.46 11.82 20.46 N.D. N.D. N.D. N.D. N.D. N.D.
30.10.2022 5533 34.40 10.84 19.40 N.D. N.D. N.D. N.D. N.D. N.D.
31.10.2022 59.33 36.27 10.29 18.34 N.D. N.D. N.D. N.D. N.D. N.D.

Interpretation of Ambient Air Quality Data/Results :

Report the compliance of the air pollutants concentration with standard limits for that area. If there is increase or decrease of pollutant
concentration in that area, note the causes affecting air pollutants concentration.

Any other Information pertains to the monitoring activity.

Name & Signature of Official on Duty :

Lab Aud. [Lab /\S.Sl. Chemist Jr. Sc::?n%sl Scieilist l

CamScanner


https://v3.camscanner.com/user/download

— e ——————

85

ReviS: : nnevime -V
= mbient Air Quality monitoring data during Deepawali festival (17.10.2022 to 31.10.2022): e
Dziz Observations :
1"::;:::- location : District hospital Pandri, Raipur (C.G.) . ]
Dz= ! Regulatory parameters l - Yrex _ iz NeV 2zometers
| :ﬁim) i (P\:/ | (SS Il (Ngcl)zl) Pb (pug/m’) IN;:F?‘S; ]z;mio As (nz/m’) |I Al (ugfm muls(h '
| He m) m’ m m 1(ng/m 2 (e 3
T17.102022 | 56.00 | 2223 | 619 61 )| 1u3.93 0.}622 N.D. N.D. \D‘J “—B’&.—) Feo.(g;ém !
i8.102022 | 60.00 | 33.65 | 12.5I 22.3] 0.053 N.D. N.D. N.D. NI | 0063
T19.102022 | 57 66 | 3407 | 1365 | 23.44 0.057 N.D. N.D. N.D. N) | o008z |
20.102022 | 5933 | 3540 | 14.44 | 24.46 0.048 N.D. ~ N.D. ND. | ND. | 0037
21.102022 | 61 00 | 37.86 | 15.39 25.20 0.044 N.D. 0.01 ND. | N | 0035 |
2102022 | 64.66 | 4335 | 16.15 | 25.93 0.082 N.D. 0.04 007 | ND. | 005 |
23.102022 | 67.33 48.05 16.69 26.51 0.186 N.D. 0.08 002 | »Nb. | 0225 |
24702022 | 63.66 50.90 17.45 27.14 0.814 N.D. 0.96 2365 | ND. 1.746
25.102022 65.33 39.62 16.52 26.68 0.635 N.D. 0.54 0435 ! ND. 1.247
| 26.10.2022 64.33 37.48 16.12 26.14 0.424 N.D. 0.27 0.J83 | ND. 0.838
| 27.10.2022 | 63.00 35.39 15.74 25.14 0.218 N.D. N.D. ND. | ND. 0.266
| 28.10.2022 64.66 38.37 15.18 24.43 0.074 N.D. N.D. ND. | ND. 0.092
[ 29.10.2022 62.66 34.14 14.43 23.20 0.055 N.D. N.D. ND: | ;. NDL N.D.
| 30.102022 | 61.33 31.16 13.48 22.47 0.042 N.D. N.D. "UND ] NBPL |7 OND.
[ 31.102022 | 59.33 28.20 12.71 21.70 0.016 N.D. N.D. ND. | ND. | ND.

Interpretation of Ambient Air Quality Data/Results :

Report the compliance of the air pollutants concentration with standard limits for that arca. If there is increase or ecrease ¢f pollutant
concentration in that area, note the causcs affecting air pollutants concentration.

Any other Information pertains to the monitoring activity.

Name & Signature of Official on Duty :

T v | W
Lab Aud. ~ab Asst. Chemist Jr. Scentist 5”‘""5‘
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g‘ f Report Mo A2 V122213
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REGIONAT O - 1C]

C.GOENVIRONMENT CONSERVATION BOARD
HOUSING BOARD COMPLEXKABIR NAGAR, RAIPUR (C.()

I. Name of Cluster

19

. Date of Sampling
. Date of Analvsis
. Monitored By

. Reference

=

N

AMBIENT AIR MONITORING

“Air Monitoring Report™

City Kotwali Thana Chowk,
Dist.- Raipur

12/01/2023

13/0 172023

RORC Tripathi (1ab. Atd.)
As per package.

S. No. | Monitoring point ' Unil Characteristic
\ L ]
i PM o
| Near Police Station gate
) approx 25 mtr. away from 1 g/m'1 88.40
the source |
NOISE MONITORING
' S.No. | Time Unit 'St_)unv_d l_.c\‘ci Meter Reading 1
oo 11.35 A.M. 3 T
I ' i ~ e
3. 12.05 .M. dn P |
4. 12.20 P.M. di3 57.3 {
Remark

[ 1. During the monitoring period weather was clear & wind direction was variable, |

N Q\\‘/ |

EJ; aY
l.ab Asst, Chemist Jr.Scientist Scientisl

T 1T eee———— e 1

-
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e

150

rJ
to

3

Report No

54

REGIONAT OFFICTE
C.GUVENVIRONMENT CONSERVATION BOARD
HOUSING BOARD COMPLEX. KABIR NAGAR, RATPUR (€ (i)

“Air Monitoring Report”

I. Name of Cluster

IFafadih Chowk Police Station, Raipur.

Dist.- Raipur

2. Date of Sampling 27/01/2023

3. Date of Analysis 30/01/2023

4. Monitored By S.K. Khanna (I.ab. Asst. Grade-I)
5. Reference As per package.

AMBIENT AIR MONITORING

A
Chemist

I_ah%ssl.

- S. No. Monitoring p(wfn_t Uni Characteristic
o O | L _] PMy
' 1
' Near Yatayat Thana | B l ’
l approx 30 mtr. away from He'm 84.40
the source | | -
NOISE MONITORING
S.No. | Time Unilt Sound Level Meter Reading |
1. 11.15 AM. dB 573 ,
2. 1125 AM. dB ‘ sa6
BE : 1A4sAM. | dB Sl
) L 12.10 A.M. B —l_ T &9
“Remark -

| 1. During the monitoring period weather was clear & wind direction was variable. |

Ao

Jr.Scientist

QY

Scientist

CamScanner
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HOUSING BOARD C(

“Air Monitorin

1. Name of Cluster

= Date of Sampling
:. Date of Analysis
. Monitored By

. Reference

le ¢,

‘h

AMBIENT AIR MONITORING

88

25

Report No. —109/22-23

VW
X
N1

REGIONAL OFF1C):

C.G. ENVIRONMENT CONSERVATION BOARID

IMPLEXCKABIR NAGAR, RAIPUIR (C.(4.)
¢ Report™

City Kotwali Thana Chowk,
Dist.- Raipur

21/02/2023

22/02/2023

Sanjay Singh (Chemist)

As per package.

S. No. | Monitoring point ~ Unit | Characteristic .
| . = _ — —
| e a——— _&-\'IIU 1
Near Police Station gale : |
approx 25 mtr. away [rom ne/m’ 86.15
the source
NOISE MONITORING
S.No. Time [ Unit__ | Sound Level Meter Reading
1. 11.55 A.M. dB 57.8 B
- _ . S e ]
2i 12.05 P.M. dB 56.3
3. 12.15 P.M. dB 53.9 o !
- 4. 12.25 P.M. dB T
o N
Remark
bunng the monitoring pt.nud weather \\'ns__ch.ur & wind dm.umn was v .lrmbk ]
= N
Lab%\';,, Chemist Ir.Scientist Scientist
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|_Report No. —111/22-23

—
R
D —

NN N
Ny, ol
N1 o

REGIONAL OFFICI:
C.G. ENVIRONMENT CONSERVATION BOARD
HOUSING BOARD COMPLEEX, KABIR NAGAR, RAIPUR (C.G.)

“Air Monitoring Report™

1. Name of Cluster + FFafadih Chowk Police Station,
Dist.- Raipur

2. Date of Sampling : 28/02/2023

3. Date of Analysis : 01/03/2023

4. Monitored By : S.K. Tiwari (L.ab. Asst. Grade-I1)

3. Reference . As per package.

AMBIENT AIR MONITORING

SR

= = . . .
S. No. | Monitoring point Unit Characteristic

| PM,,

. : |
I' l Near Yatayat Thana

: Approx 30 mtr. away from ug/m’ 82.27
'L the source

NOISE MONITORING

S.No. | Time | Unit T Sound Level Meter Reading |
ST | 11.20 A.M. | B ! 558
| 2. | 11.30 A.M. i dB ' N ‘58—.9_— 0
3. : 11.40 A.M. ' dB 56.2 =
4. i ' 11.50 A.M. | dB | T 50.6 e
Remark

. 1. During the monitoring period weather was clear & wind direction was variable. |

- W i :
I_ab Assl. Chtmist Jr.Scientist Scientist

(% CamScanner
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| Report No. —111/22.23

P———
]
D —

===
~\r-
REGIONAL OFFICI:
C.G. ENVIRONMENT CONSERVATION BOARD
THOUSING BOARD COMPLEX. KABIR NAGAR, RAIPUR (C.G.)

IFafadih Chowk Police Station,
Dist.- Raipur

28/02/2023

01/03/2023

S.K. Tiwari (L.ab. Asst. Grade-I1)
As per package.

I. Name of Cluster

. Date of Sampling
Date of Analysis
Monitored By

5. Reference

s I IS

AMBIENT AIR MONITORING
'S.No.|  Monitoring point Unit Characteristic

N PM,,

Near Yatayat Thana
: 3
Approx 30 mtr. away [rom ug/m 82.27
the source '

r——————.

NOISE MONITORING

SNo. | Time | Unit | Sound Level Mcter Rcud_i?_]?_]
T 11.20 A.M. | dB 55.8
—z | 11.30 A.M. 98 | Coss9
— 11.40 A.M. ﬂIL dB 56.2 |
T 0AM C 9B se6
Remark

r . . . . . . . .
. 1. During the monitoring period weather was clear & wind direction was variable. |

- - I
§ 0 e '
I_ab Asst. ChEmist Jr.Scientist Scientist

(% CamScanner
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REGIONATL OFF1cT,
C.GUENVIRONMEN T CONSERVATION BOAID
HOUSING BOARD COMPLEX. KABIR NAGATG RATPUT (C(G

“Air Monitoring Report”

I. Name of Cluster . Fafadih Chowk Police Station.
Dist.- Raipur

2. Date of Sampling : 31/03/2023

3. Date of Analysis . 03/04/2023

4. Monitored By - S.K. Tiwari (Lab. Asst. Grade-11)

5. Reference . As per package.

AMBIENT AIR MONITORING

S. No. Monitoring point Unit Characteristic

E P\l 10

Near Yatayat Thana ] '
Approx 30 mtr. away from ng/m’ 79.28 1
the source

NOISE MONITORING

" S.No. | Time . Unit  Sound Level Meter Rcad—iag
l. 12.40 P.M. B 36
2 12.50 P.M. “ 58.2 |
|3 01.00 P.M. dB l 59.6 |
z. 0110 P.M. a | 604
|
Remark

. ) 2 I FE S e P
| 1. During the monitoring period weather was clear & wind direction was variable. |

7 @/(C Y- Q\}:/

Monitored By hemist Jr.Scientist Scienti
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[ ReportNo. ™ qa7/35757

——

TN~
et W

N1

REGIONAL OFFICE

C.G. ENVIRONMENT CONSERVATION BOARD
HOUSING BOARD COMPLEX, KABIR NAGAR. RAIPUR (C.G.)

. Name of Cluster

. Date of Sampling
. Date of Analysis
. Monitored By

. Reference

“Air Monitoring Report™

City Kotwali Thana Chowk,
Dist.- Raipur

27/03/2023

28/03/2023

S.K. Khanna (Lab. Asst. Grade-I)
As per package.

AMBIENT AIR MONITORING

S. No. Monitoring point Unit ~ Characteristic
| [,
] Near Police Station gate . ‘
) 25 mitr. away from the pg/m’ | 82.00
source ,
NOISE MONITORING
S.No. Time ' Unit__, Sound Level Meter Rca(l—ing_
1. 11.40 A.M., IB 56.2
3 > i
2 11.50 P.M. dB 56.8
D ) A -
3 12.00 P.M. dB 574
2 >N )
| 4. 12.10 P.M. dB | 58 4
Remark

f . " . v ) . EVRET = 3
i 1. During the monitoring period weather was clear & wind direction was variable. |

\\W

Scientist

9
Moni{é.rcd By

Chemist

\er
& .
Jr.Scientist

CamScanner
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REGIONAL OFFICI

Report No

0K 2304

¢ )

C.GENVIRONMENT CONSERVATION BOARD
HOUSING BOARD COMPLEX. KABIR NAGAR, RATPUR (€ )

“Air Monitoring Report”

I. Name of Cluster . Fafadih Chowk Police Station,
Dist.- Raipur

2. Date of Sampling :26/04/2023

3. Date of Analysis : 27/04/2023

4. Monitored By . S.K. Khanna (Lab. Asst. Grade-I)

5. Reference : As per package.

AMBIENT AIR MONITORING

| S. No. ! Monitoring point ' Unit Characteristic
|
| PNy
’ | ' Near Yatayat Thana
’ Approx 30 mtr. away from pg/m’ 77.26
| ( l the source

NOISE MONITORING

S.No. Time | Unit | Sound Level Mg—lgml
1. 10.40 P.M. = 3.4 |
o2 10.50 P.M. dB s
3 11.00 P.M. | 55 8 ”“I
R ILI0PM. B 589 ’
Remark

[, During the monitoring period weather was clear & wind direction was variable. |

Cudt \ ngw
Chémist Jr. Scientist Scientist

Al

Regional Ofticer

CamScanner
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. \A’é L T ARV IV

-

v
TGO inl o)1
C.OCDNVIRONMEMT CORISTINA LTI 13002021 )
HOUSING BOARD COMPLLEX, KA SACGAK . 122 1100 1 (¢ 1y

“Air Monitaring 12epon”™

I. Namce of Cluster 2 City Kotwali Thana Chowl,
Dist.- Raipur

2. Date of Sampling : 26/04/2023

3. Date of Analysis . 27/04/2023

<. Monitored By o S.KL Khanna (Lab. Asst. Girade-1)

3. Reference : As per package.

AMBIENT AIR MONITORING

S. No. Monitoring point . Unit Characteristic

I’,\‘1 1

Near Police Station gate
. ’ 25 mitr. away from the pe/m’ K018
source

NOISE MONITORING

S.No. Time Unit Sound l.c\'éj.ylc;cir l.{gzgd_i—_r;g
| 1. 11.50 A.M. dB 58.3
| 2 12.00 P.M. di 57.6
3. 12.10 P.M. dB 56.4
a. 12.20 P.M. B[ 508 -

| 1. During the monitoring period weather was clear & wind dircction was variable. |
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REGIONAL OFFICE
C.G. ENVIRONMENT CONSERVATION BOARD
HOUSING BOARD COMPLEX, KABIR NAGAR, RAIPUR (C.G.)

“Air Monitoring Report”

1. Name of Cluster : Fafadih Chowk Police Station,
Dist.- Raipur
2. Date of Sampling : 26/0472023
3. Date of Analysis : 29/0472023
4. Monitored By : S.K. Khanna (Lab. Asst. Grade-I)
5. Reference : As per package.
AMBIENT AIR MONITORING
S. No. Monitoring point Unit Characteristic
PM,o
1 Near Yatayat Thana !
* | Approx 30 mtr. away from p.g/m3 73.62
the source
NOISE MONITORING
S.No. Time Unit Sound Level Meter Reading
1. 10.30 P.M. dB 50.6
2 1040 P.M. dB 54.2
3. 10.50 P.M. dB 53.7
4 11.00 P.M. - dB 56.3
Remark

1. During the monitoring period weather was elear & wind direction was variable,
g s vils variote,

- s @W it

Chemist Jr. Scientist Scientist Regional Oflicer
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C.GOENVIRONMENT CONSERVATION BOARD
HOUSING BOARD COMPLEX, KABIR NAGAR. RAIPUR (C (;.)

“Air Monitoring Report™

1. Name of Cluster . City Kotwali Thana Chowk,
Dist.- Raipur.

2. Date of Sampling : 13/05/2023

3. Date of Analysis : 15/05/2023

4. Monitored By : S.K. Tiwari (Lab. Asst. Grade-I1)

3. Reference As per package.

AMBIENT AIR MONITORING

S. No. | Monitoring point | Unit Characteristic
|
___ PMy,
| | % ——
i l Near Police Station gate ‘
’ 25 mtr. away fromthe | ug/m’ 72.48
source

NOISE MONITORING

| S.No. Time ~Unit [ Sound Level Meter Reading |
T 11.50 A M. g . &a I'
2, 12.00P.M. Bz T 52
3. 12.10 P.M. 1 dB 53.8 =
4, 12.20 P.M. dB 576
| S SR A
lear & wind riable. -

1. During the monitoring period weather was clear & wind direction was va

B \er— N\ Al

Chémist Jr. Scientist Scientist Regional Officer
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REGIONAL OFFICIE
C.G. ENVIRONMUENT CONSERVATION BOARD
HOUSING BOARD COMPLEX, KABIR NAGAR, RAIPUR (C.G.)

“Air Monitoring Report”

1. Name of Cluster . City Kotwali Thana Chowk,
Dist.- Raipur.

2. Date of Sampling : 20/06/2023

3. Date of Analysis . 21/06/2023

4. Monitored By - : S.K. Tiwari (Lab. Asst. Grade-11)

5. Reference . As per package.

AMBIENT AIR MONITORING

['S. No. Monitoring point . Unit Characteristic
PM
| Near Police Station gate )
' 25 mtr. away from the ne/m’ 71.02
source
NOISE MONITORING
[ S.No. Time - Unit Sound Level Meter Reading |
l. 11.50 A.M. dB 54.4 ‘
2. 12.00 P.M. dB 62
4, 12.20 P.M. dB | 57.6
Remark

1. During the monitoring period weather was clear & wind direction “"LL‘MQ

Y
Chemist Jr. Scientist - Scientist Regional Office;
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REGIONAL OFFICI:
C.G. ENVIRONMENT CONSERVATION BOARD
! HOUSING BOARD COMPLEX, KABIR NAGAR, RAIPUR (C.(.)
“Air Monitoring, Report™
1. Name of Cluster : Faladih Chowk Police Station,
Dist.- Raipur
2. Date of Sampling : 09/06/2023
3. Date of Analysis : 12/06/2023
4. Monitored By : Sanjay Singh (Chemist)
5. Reference : As per package.
AMBIENT AIR MONITORING
S. No. | Monitoring point I Unit Characteristic ]
| | | ~ PMy, |
| Near Yatayat Thana '
| Approx 30 mtr. away from ' pg/m’ | 82.27
the source
NOISE MONITORING
S.No. Time 1 Unit  Sound level Meter Reading
1. 11.20 A.M. dB 56.8
2. 11.30 A.M. B 59.6 )
|
3. 11.40 AM. dB 54.4
T 11.50 A.M. | 58.8
‘Remark

[ 1. During the monitoring period weather was clear & wind direction was variable. |

Jr. Scientist Scientist Regional Officer

Chemist
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HIGH COURT OF CHHATTISGARH, BILASPUR
Order Sheet

Writ Petition (PIL) No. 112 of 2016

Nitin Singhvi S/o Late N. C. Singhvi, Aged About 54 Years R/o H | G-3 Sect-3 Shankar
Nagar Raipur, Dist. Raipur, Chhattisgarh.
---- Petitioner
Versus

1. State Of Chhattisgarh Through Secretary Housing And Environment Department,
Mantralaya Mahanadi Bhawan, New Raipur District Raipur (Chhattisgarh)

2. Chief Secretary, Mantralaya, Mahanadi Bhawan, New Raipur District Raipur
(Chhattisgarh)

3. Chhattisgarh Environment Conservation Board Through Chairman, Mantralaya Mahanadi
Bhawan, New Raipur, District Raipur (Chhattisgarh)

4. Central Pollution Control Board Parivesh Bhawan, C B D-Cum- Office Complex, East
Arjun Nagar, Delhi 110032

5. The Collector, District Bilaspur (Chhattisgarh)

6. The Collector, District Raipur (Chhattisgarh)

7. The Collector, District Durg Chhattisgarh.

8. The Collector, District Raigarh (Chhattisgarh).

9. The Collector, District Bastar Chhattisgarh.

10.The Collector, District Surguja (Chhattisga.rh)
11.The Collector, District Korba, Chhattisgarh.

12.The Collector, District Rajnandgaon, Chhattisgarh.
13.The Collector, District Janjgir Champa (Chhattisgarh)
14.The Collector, District Jashpur (Chhattisgarh)

15, The Collector, District Koriya (Chhattisgarh)
16.The Collector, District Mahasamund (Chhaltisgarh)

17.The Collector, District Dhamtarl, Chhattisgarh.
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18. The Collector, District Kanker (Chhatlisgarh)

19. The Collector, District Kawardha (Chhattisgarh).

20. The Collector, District Dantewada (Chhattisgarh)

21.The Collector, District Narayanpur (Chhattisgarh)

22.The Collector, District Bijapur Chhattisgarh.

23.The Collector, District Balod (Chhattisgarh)

24.The Collector, District Bemetara, (Chhattisgarh)

25.The Collector, District Mungeli (Chhattisgarh)

26.The Collector, District Baloda Bazar Bhath.apara, Chhattisgarh.
27.The Collector, District Gariyaband (Chhattisgarh)

28.The Collector, District Kondagaon, (Chhattisgarh).

29.The Collector, District Sukma (Chhattisgarh)

30.The Collector, District Balrampur Ramanujganj (Chhattisgarh)

31.The Collector, District Surajpur (Chhattisgarh)

-— Respondents

06/12/2016 Shri Saurabh Dangi, Advocate for the Petitioner.

Shri Prafull N Bharat, Additional Advocate General for the
State. |

In this public interest litigation, the basic complaint of the

Petitioner is that there are increasing level of noise in the State of

Chhatlisgarh and the various authorities constituted under the laws
are not performing the duty they are slatutorily required to perform

resulting in increase of noise pollution.
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The Petitioner, in the main petition has prayed for the following

reliefs:

"10.1 The Hon'ble Court may kindly be pleased to direct
the respondent authorities to implement the directions
issued by the Hon'ble Apex Court in the matter of Noise
Pollution (V), IN Re v. Forum, Prevention of Environment
& Sound Pollution in full spirit.

10.2 The Hon'ble Court may kindly be pleased to direct the

respondent authorities to implement Noise (Pollution and
Control) Rules, 2000 as amended on 2010 in full spirit."

In the interim relief application, the reliefs are similar in nature.
For the guidance of these authorities, we may elaborate the
law.

The issue of noise pollution has been the subject matter of a
number of decisions. Normally in view of the directions issued by the
Apex Court from time to time, this Court would not have been
required to refer to all the decisions, but since the Administration in
the State seems to be total ignorant about the decisions delivered by
the Apex Court from time to time, this Court is compelled to refer to
these judgments.

In the 5" Noise Pollution Control Case decided on 18th July,
2005, In Re, Noise Pollution [(2005) 5 SCC 733], the Supreme Court
dealt with all the issues relating to noise pollution. The following

observations of the Apex Court need to be highlighted:-

“10. Article 21 of the Constitution guarantees life and
personal liberty to all persons. It is well settled by
repeated pronouncements of this Court as also the High
Courts that the right to life enshrined in Article 21 is not
of mere survival or existence. It guarantees a right of
persons to life with human dignity. Therein are included,
all the aspects of life which go to make a person’s life
meaningful, complete and worth living. Human life has
its charm and there is no reason why life should not be
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enjoyed along with all permissible pleasures. Anyone
who wishes to live in peace, comfort and quiet within his
house has a right to prevent noise as pollutant reaching
him. None can claim a right to create noise even in his
own premises which would travel beyond his precincts
and cause nuisance to neighbours or others. Any noise
which has the effect of materially interfering with the
ordinary comforts of life judged by the standard of a
reasonable man is nuisance. How and when a nuisance
created by noise becomes actionable has to be answered
by reference to its degree and the surrounding
circumstances, the place and the time.”

The Apex Court dealt with the argument raised before it that
under Article 19(1)(a) which guarantees freedom of speech and right
to expression, people have a fundamental right to create nuisance

and be heard. The Apex Court had this to say:

“11. XXX XXX XXX

Nobody can claim a fundamental right to create noise by
amplifying the sound of his specch with the help of
loudspeakers. While one has a right to speech, others
have a right to listen or decline to listen. Nobody can be
compelled to listen and nobody can claim that he has a
right to make his voice trespass into the ears or mind of
others. Nobody can indulge in aural aggression. If anyone
increases his volume of speech and that too with the
assistance of artificial devices so as to compulsorily
expose unwilling persons to hear a noise raised to
unpleasant or obnoxious levels, then the person speaking
is violating the right of others to a peaceful, comfortable
and pollution-free life guaranteed by Article 21.”.

Section 2(a) of the Air (Preventiqn and Control of Pollution)
Act, 1981, includes noise in the definition ;)f “air pollutant”. Noise is a
nuisance and a health hazard. In fact, in modern days, noise has
become one of the major noise pollutants and has a seri'ous
deleterious effect on human health. The Apex Court identified the
various ways In which noise can adversely alffect the right of the

citizens, These are (I) Hearing Logs, (il) Interference with
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Communication, (iii) Disturbance of sleep, (iv) Annoyance, (v) Effect
on performance, (vi) Physiological effects, (vii) Adverse effect of
noise on the unborn child, and (viii) lll effects on the unborn, children
and human beings generally.

The Apex Court also identified the following as a major source
of noise pollution:-

(i) Road traffic noise, (ii) Aircraft noise, (iii) Noise from
railroads, (iv) Construction noise, (v) Noise in industry, (vi) Noise in
buildings, (vii) Noise from consumer products, (viii) Noise of the
fireworks, and (ix) Noise from festivals.

The Apex Court thereafter dealt with the various legal
provisions relating to noise pollution in many other countries like UK,
USA, China, Japan, Australia etc.

The statutory provisions relating to control of noise pollution as
far as India is concerned are the Noise‘PoIIution (Regulation and
Control) Rules, 2000. These have to be read in conjunction with the
provisions of Sections 268 of the Indian Penal Code, Section 133 of
the Code of Criminal Procedure, Section 89 of the Factories Act and
Rules 119 and 120 of the Central Motor Vehicles Rules.

We are mainly concerned with the provisions of the Noise
Pollution (Regulation and Control) Rules, 2000 framed under the
Environment (Protection) Act, 1986.

Rule 3 lays down the ambient air q.ua|ity standards in respect
of noise for different areas/zones of industrial, commercial,
residential or silence areaslzonc_as for the purpose of implementa'tion

of noise, standards for different area.
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Sub Rule (3) of Rule 3 casts a duty upon the State
Government to take measures for abatement of noise including the
noise emanating from vehicular movements, blowing of horns,
bursting of sound emitting fire crackers, use of loud speakers or
public address system or sound producing instruments. It is the duty
of the State to ensure that the existing noi.se level do not exceed the
ambient air quality standards prescribed under the rules.

Sub Rule (4) casts a duty upon all development authorities,
local bodies and other concerned authorities while planning
development activity to ensure that the noise levels are maintained
as prescribed under the rules.

Sub Rule (5) prescribes that an area comprising not less than
100 meters around any hospital, educational institutions and court
may be declared as silence area/zone for the purpose of these rules.

A bare perusal of these rules s.hows that at the barest
minimum, the area of 100 meters from the periphery of a hospital,
educational institutions and a court must be a silence zone and.the
noise levels maintained like a silence zone.

Rule 4 of the rules provides that that the noise levels in the
part.icular zone will not exceed the ambient air quality standards in
respect of noise as specified in the Schedule. The authorities are
responsible for the enforcement of noise pollution control measures
and the due compliance of the ambien.t air quality standards in
respect of noise.

Rule 2(c) defines “authority”" to mean any authority or officer

authorized by the Central Government or the State Government and
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includes a District Magistrate, Police Commissioner or any other
officer not below the rank of the Deputy Superintendent of quice
designated for the maintenance of the ambient air quality standards
in respect of noise.

Rule 5 of the rules clearly provides that a loud speaker or a
public address system shall not be used except after obtaining
written permission from the authority.

Sub-rule (2) of Rule 5 provides that no loud speaker or public
address system or any sound producing instrument or a musical
instrument or a sound amplifier shall be used at night time during
10 pm to 6 am except within an auditorium, conference roéms,
community hall, banquet hall or during a public emergency.

Sub-rule (3) permits the State Government in certain cases to
permit the use of loud speaker or public address system during night
hours between 10 pm to 12 midnight during cultural or religious
occasions, but the power is limited to giving this exemption only for a
total period not exceeding 15 days in an'entire calendar year. The
rule also provides that the State Government should generally
specify in advance, the number and particulars of the days on which
such exemption would be. operative.

We have no doubt in our mind that the District Magistrate in
exercise of powers under the Madhya Pradesh Kolahal Niyantran
Adhiniyam, 1985 cannot give exemption for more than 15 days for
the entire calendar’ year.

Even where such use of loud spéakers or public address

system Is allowed, the noise source should not exceed 10 decibels
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(db) above the ambient noise standard or 75 dB whichever is lower.
Therefore, under no circumstance can the sound level be higher than
75 dB. In case of privately owned sound systems, the sound at‘the
boundary of the private place where such permission is granted
should not exceed more than 5 dB of the ambient noise standards.

Rule 5A provides that no horn shall be used in a silence zone
or during night time in residential areas except during a public
emergency. Similarly, sound emitting fire crackers shall not be burst
in silence zone or during night time. These standards have been laid
down by the Central Government and these standards apply to the
entire country and these standards are required to be strictly
complied with throughout the country. |

Rule 119 (2) of the Central Motor Vehicles Rules, 1989
provides that no motor vehicle including an agricultural tractor shall
be fitted with a multi toned horn giving a succession of different notes
or any other sound producing device which gives an unduly harsh,
shrill, loud or alarming noise. Every such horn should be constructed
and maintained to comply with the noise ;standards laid down in the
Environment (Protection) Rules.

The Apex Court also referred to a large number of decisions of
various High Courts which had prohibited the use of multi toned horn
also commonly known as pressure horn. The Apex Court approved
the decisions of the Punjab High Court and the Calcutta High Court
in this regard.

In Church of God (Full Gospel) in India v. K.K.R. Majestic

Colony Welfare Assoclation [(2000) 7 SCC 282), the Apex Court held
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that the noise pollution rules would apply even if such noise was a
direct result of and was connected with religious activity. The Apex

Court held as follows:-

“Undisputedly, no religion prescribes that prayers
should be performed by disturbing the peace of others
nor does it preach that they should be through voice
amplifiers or beating of drums. In our view, in a
civilized society in the name of religion, activities which
disturb old or infirm persons, students or children
having their sleep in the early hours or during daytime
or other persons carrying on other activities cannot be
permitted. It should not be forgotten that young babies
in the neighbourhood are also entitled to enjoy their
natural right of sleeping in a peaceful atmosphere. A
student preparing for his examination is entitled to
concentrate on his studies without there being any
unnecessary disturbance by the neighbours. Similarly,
the old and the infirm are entitled to enjoy reasonable
quietness during their leisure hours without there being
any nuisance of noise pollution. Aged, sick, people
afflicted with psychic disturbances as well as children
up to 6 years of age are considered to be very sensible
(sic sensitive) to noise. Their rights are also required to
be honoured. Under the Environment (Protection) Act,
1986, rules for noise-pollution level are framed which
prescribe permissible limits of noise in residential,
commercial, industrial areas or silence zone. The
question is—whether the appellant can be permitted to
violate the said provisions and add to the noise
pollution. In our view, to claim such a right itself would
be unjustifiable. In these days, the problem of noise
pollution has become more serious with the increasing
trend towards industrialisation, urbanisation and
modemisation and is having many evil effects including
danger to health. It may cause interruption of sleep,
affect communication, loss of efficiency, hearing loss or
deafness, high blood pressure, depression, irritability,
fatigue, gastrointestinal problems, allergy, distraction,
mental stress and annoyance etc. This also affects
animals alike. The extent of damage depends upon the
duration and the intensity of noise. Sometimes it leads
to serious law and order problem. Further, in an
organised society, rights are related with duties towards
others including neighbours.”

After dealing with the entire law, the Apex Court issued the

following directions:-
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“ (i) Firecrackers:-

174. 1. On a comparison of the two systems i.e. the
present system of evaluating firecrackers on the basis of
noise levels, and the other where the firecrackers shall
be evaluated on the basis of chemical composition, we
feel that the latter method is more practical and
workable in Indian circumstdnces. It shall be followed
unless and until replaced by a better system.

2. The Department of Explosives (DOE) shall undertake
necessary research activity for the purpose and come out
with the chemical formulae for each type or category or
class of firecrackers. DOE shall specity the
proportion/composition as well as the maximum
permissible weight of every chemical used in
manufacturing firecrackers.

3. The Department of Explosives may divide the
firecrackers into two categories—(i) sound-emitting
firecrackers, and (ii) colour/light-emitting firccrackers.

4. There shall be a complete ban on bursting sound-
emitting firecrackers between 10 p.m. and 6 a.m. It is
not necessary to impose restrictions as to time on
bursting of colour/light-emitting firccrackers.

5. Every manufacturer shall on the box of cach
firecracker mention details of its chemical contents and
that it satisfies the requirement as laid down by DOE. In
case of a failure on the part of the manufacturer to
mention the details or in cases where the contents of the
box do not match the chemical formulae as stated on the
box, the manufacturer may be held liable.

6. Firecrackers for the purpose of export may be
manufactured bearing higher noise levels subject to the
following conditions: (i) the manufacturer should be
permitted to do so only when he has an export order
with him and not otherwise; (ii) the noise levels for
these firecrackers should conform to the noise standards
prescribed in the country to which they are intended to
be exported as per the. export order; (iii) these
firecrackers should have a different colour packing,
from those intended to be sold in India; (iv) they must
carry a declaration printed thereon something like *“not
for sale in India” or “only for export to country AB™ and
soon,

(ii) Loudspeakers:-

175. 1. The noise level at the boundary of the public
place, where loudspeaker or public address system or
any other noise source is being used shall not exceed 10
dB(A) above the ambient noise standards for the area or
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75 dB(A) whichever is lower.

2. No one shall beat a drum or tom-tom or blow a
trumpet or beat or sound any instrument or use any
sound amplifier at night (between 10.00 p.m. and 6
a.m.) except in public emergencies.

3. The peripheral noise level of privately-owned sound
system shall not exceed by-more than 5 dB(A) than the
ambient air-quality standard specified for the area in
which it is used, at the boundary of the private place.

(iii)Vehicular noise:-

176. No horn should be allowed to be used at night
(between 10 p.m. and 6 a.m.) in residential area except
in exceptional circumstances.

(iv)Awareness:-

177. 1. There is a need for creating general awareness
towards the hazardous effects of noise pollution.
Suitable chapters may be added in the textbooks which
teach civic sense to the children and youth at the
initial/earlylevel of education. Special talks and lectures
be organised in the schools to highlight the menace of
noise pollution and the role of the children and younger
generation in preventing it. Police and civil
administration should be trained to understand the
various methods to curb the problem and also the laws
on the subject,

2. The State must play an active role in this process.
Resident Welfare Associations, service clubs and
societies engaged in preventing noise pollution as a part
of their projects need to be encouraged and actively
involved by the local administration.

3. Special public awareness campaigns in anticipation of
festivals, events and ceremonial occasions whereat
firecrackers are likely to be used, need to be carried out.

The abovesaid guidelines are issued in exercise
of power conferred on this Court under Articles 141 and
142 of the Constitution. These would remain in force
until modified by this Court or superseded by an
appropriate legislation.

(v) Generally:-

178. 1. The States shall make provision for seizure and
confiscation of loudspeakers, amplifiers and such other
equipment as are found to be creating noise beyond the
permissible limits.

2. Rule 3 of the Noise Pollution (Regulation and
Control) Rules, 2000 makes provision for specifying
ambient air-quality standards in respect of noise for
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(\.

different areas/zones, categorization of the areas for.the
purpose of implementation of noise standards,
authorising the authorities for enforcement and
achievement of laid down standards. The Central
Govermnment/ State Governments shall take steps for
laying down such standards and notifying the authoritics
where it has not already been done.

179. Though, the matters are closed consistently with
the directions as issued above in public interest, there
will be liberty of seeking further directions as and when
required and in particular in the event of any difficulty
arising in implementing the directions.”

These directions of the Supreme Court are mandatory
directions required to be followed by each and every one of us. The
law laid down by the Apex Court binds each and every person in the
country.

There can be no manner of doubt that the authorities in the
State must obey out the law as laid down by the Apex Court which is
a law within the meaning of Article 141 of the Constitution of India for
the entire country. Not only that, the Central Government and the
State Government have framed various rules and regulations which
are required to be complied with.

This Court can take judicial notice of the fact that theré is
large scale violation of noise pollution Rules and the Act in the State
of Chhattisgarh. It appears that the law has become a dead letter
word and none is willing to to obey the law. Even the law enforcing
agencies and the authorities prescribed under the law are deaf to the

loud noise which is causing pollution. What to talk about control,

violated, The authorities may turn a deaf ear but this Court must

ensure that the laws are followed.

there is passive, if not active, encouragement to the laws being |
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The State of Chhattisgarh has enacted the Madhya Pradesh
Kolahal Niyantran Adhiniyam, 1985. We shall deal with the
provisions of this Act at an appropriate stage but it prima facie
appears to us that some of the provisions of this Act are violative of
the law laid down by the Supreme Court and the State Act is in direct
conflict with the rules framed by the Central Government. When
there is a conflict between enactment made by the State
Government and the Central Government and the matter falls within
the purview of concurrent list, then it is the central law which will
prevail.

Be that as it may, under both the Acts i.e. State Act and the
Central Act, the District Magistrate is the prescribed authority. In the
State of Chhattisgarh, the District Magistrates are also empowered to
delegate their powers to officers not below the rank of Naib
Tahsildar.

The Apex Court has repeatedly held that once the
Government has laid down the standards both for ambient air quality
as well as the maximum decibel limits to which instruments and
noise making devices can be played, it is the duty of the State to
ensure that such notification is complied with in letter and spirit.
There is no use of issuing notifications and laying down standards if
on the ground these standards are not maintained and the officials
charged with the responsibility of ensuring the maintenance of such
standards totally abdicate their duties and functions.

By the next date, the learned counsel for the parties shall

submit to us a list of NGOs or other public spirited brganizations who
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can help the State and the State Pollution Control Board in the task
of dissemination of knowledge with regard to prevention of noise
pollution. Sufficient material should be made available to various
organizations like the Rotary Club, Lions Club or other social Clubs
working in the State of Chhattisgarh as well as the Clubs functioning
in the different localities not only of Bilaspur but of all the towns in the
State of Chhattisgarh. They shall all be supplied with a copy of this
order also by the State. The respondent-State shall also ensure that
such information is made available to all religious organizations in
each and every district of the State of Chhattisgarh.

We feel that it will not be possible only if the District Magistrate
is to carry out the work of regulating noise pollution and therefore,i we
direct that in addition to the District Magistrates, the Sub Divisional
Magistrates of the concerned blocks, Superintendent of Police of the
concerned district and the Deputy Superintendent of Police shall also
be responsible to ensure compliance with the various laws relating to
noise pollution.

We direct the aforesaid four authorities in the entire State of
Chhattisgarh to ensure that noise level is maintained within the
permitted limits and that loudspeakers and other musical instruments
are not used in violation of the Act and the Rules. |

We direct all the District Magistrates in the State of
Chhattisgarh to file an affidavit in this Court on or before 15"
February, 2017 stating the following facts in a tabular form:

(1) What action, if any, has been taken in their concerned

Districts in the last three years to ensure that there is no violation of
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any of the provisions of the Madhya Pradesh Kolahal Niyantran
Adhiyam, 1985 and the Noise (Pollution & Control) Rules, 2000 with
regard to the noise pollution?

(i) Whether the District Magistrates have any instrumenté to
measure the level of sound and if so, the number of such
instruments. If there are no such instruments, the State shall
immediately procure such instruments not less than 24 for each
Districts.

(i) Whether the District Magistrates have delegated their
power to any other authority, and if so, to whom alongwith copies of
the notifications in this regard.

The District Magistrate shall ensure that widespread publicily
is given to the noise pollution rules referred to by us above and a
synopsis of the rules and the notification in the local languages can
be circulated in the newspapers having circulation in the area as well
as by giving due publicity on All India Radio and Doordarshan. We
also call upon the local TV channels to disseminate information in
this regard as this is their corporate social responsibility to ensure
that they disseminate knowledge to the people.

As held by us earlier, Rule 119(2) of the Central Motor
Vehicles Rules prohibits the use of multi toned horns or any other
sound producing device which gives an unduly harsh, shrill, loud or
alarming noise. Only those horns can be used on vehicles which
meet with the requirements of the Bureau of Indian Standard.

However, we have noticed that pressure horns and multi toned horns

are being used with impunity in the State of Chhattisgarh. The State
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is directed o ensure that adequate steps are taken to ensure that
there is no violation of the Rule 119 of the Central Motor Vehicles
Rules, 1989.

We direct the State to issue directions within one week from
today to all the District Magistrates,Superihtendent of Police, Deputy
Superintendent of Police and any other authority which the State
deems fit including Sub-Divisional Magistrates, registering and
licensing authorities, Motor Vehicle Inspectors to ensure the
compliance with the rules. Multi toned horns/pressure horns are
normally not used on private vehicles and are used mainly on public
transport vehicles. All these public transport vehicles have to obtain a
fitness certificate. When the fitness certificate is obtained, the
authority granting such fitness certificate must ensure that there is no
multi toned horn fixed in the vehicle.

We have also found that in the State of Chhattisgarh many
vehicles are plying in which huge sound boxes have been fixed and
music is played at very high decibel levels. Such sound boxes cannot
be permitted in any car/vehicle and this is a violation of the Motor
Vehicles Rules. The District Magistrates and the Superintendent of
Police shall ensure that no vehicle is permitted to ply which has such
sound box. In the case of vehicles which are required to have route
permits to ply as commercial vehicles after removal of the sound box,
notice shall be given to the owner and the data shall be entered in a
computer. In the case of second violation by the owner of the vehicle,
the route permit shall be cancelled and no fresh route permit shall be

granted without permission of the Court. The sound boxes shall also
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be seized and not released without the orders of the Magistrate.

It is the duty of the State to ensure that the law is complied
with in letter and spirit and any violation of the law shall be strictly
dealt with by this Court and the concerneci officials may have to face
contempt action from this Court if the law is violated.

We again reiterate that under no circumstances will
loudspeakers or other sound making instruments be permitted within
a radius of 100 meltres aerial distance as the crow flies from any
school, college, Government hospitals, Court or office. Till Rules in
this behalf are framed by the State, we empower the District
Magistrates, the Superintendent of Police, the Deputy
Superintendent of Police and any other authority as may be notified
by the State Government to seize the equipment which is used for
noise pollution. Once that equipment is seized, it shall not be
released without obtaining orders of the concerned Magistrate. In
case of second offence by any owner/supplier of the equipment, the
equipment shall not be released till orders are obtained from this
Court. The Magistrate shall only permit the equipment to be released
on that person or the owner/supplier of the equipment filing an
affidavit that he shall comply with the law in future.

We are aware that the practice of playing music and sound at
high decibel level often takes place at marriages, birthday parties
and also at religious and social functions. When the concerned
authorities go to‘these functions to stop the playing of music at high

decibel level or to stop music in the prohibited hours, they shall

respect the sentiments of the people and politely tell them about the
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orders of the Court. The orders of this Court must be obeyed but this
can be ensured in a graceful and civil manner. In case the organizers
of such events put up resistance or object to the officials carrying on
their duties they can be challaned and prosecuted in Court and in
addition thereto, the concerned authority can file an application in
this Court that such person(s) has violated the orders of this Court
and then contempt proceedings can be.initiated against the said
person(s). In case, the organizers (other than tent house services
and sound system provider, disc jockeys etc.) voluntarily obey the
orders of this Court, their equipment shall not be seized but in case
they put up resistance or try to defy the orders of the Court, then the
sound system shall be seized. As far as the case of tent house
providers, sound system providers, disc jockeys etc. is concerned,
the equipment shall straightway be seized.

In case of pressure horns/multi toned horns, as soon as a
pressure horn or multi toned horn is detected in the vehicle, the
concerned officials shall remove the horn and destroy the same at
the spot after making entry in a register to be maintained in this
regard.

The authorities shall also prepare a data base with the number
of the vehicle, name of the driver of the vehicle and owner who were
challaned for using pressure /multi toned horns and this data shall be
maintained in such a manner so that if a second offence is
committed by them it is easy to identify the owner and driver of the

vehicle. In case of repeated offences by them, the vehicle can be

seized by the authorities concerned and shall not be released except
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Amit

with the permission of this Court.

The Registrar General is directed to send a copy of this order
to all the District Magistrates as well as Superintendent of Police
concerned who shall further ensure that this order is circulated
amongst the Sub Divisional Magistrates and Deputy Superintendent
of Police.

Wide publicity of this order shall be made by issuing
advertisement in local Television and it shall be the duty of all the
District Magistrates/Sub Divisional Magistrates to specifically send a
copy of tis order to all the Tent House Operators, sound system
provider, disc jockeys etc. including the persons applying for
permission under the provisions of the Act and the Rules.

List on 15.02.2017.

Sd/- ' Sd/-

(Deepak Gupta) (Sanjay Agrawal)
Chief Justice Judge
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